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;Vl()l)ll-'lCA'I'I()N l.\' DUI‘! ROS'l'l~'.R O1‘ .lUi)_I.C_U\_l. MAGIS'!'RA'l'l-'_lfi,R§l',Cl..»‘\§§

EUR 1'? li 1_/l().\"|'ll Ql‘ MAY ,-2.0.26

llttrsttzlnce to '."tt' . _-. .10. 14/llllC/Gal.~IIB/(3 '/‘./\."I.i. 2(a)/2026 dated 29-Oi-2026 (ti

’inn'hle lligh Court of Delhi, New 1)elhi for postings/transfers ir: the Delhi Judicia. Scrvzcc . IT‘.C

'nlluwittg modification in the Duty Roster of Judicial Magistrate l_-'irst Class, West Distrzci. Delhi For

- ~:~t- month of May'2026 [reference X0 609 {:62/CJM(Wcst)1)R/2026 Dated 2/--O4-2026! is being

tnader

Sr. Z Name of the Judicial Magistrate l~'irst Class Working Holiday Room \'o.
I\'o. days

()1 Ms. Chhavi Bansal, Ld. JMFC (Mahila Com't- 04) 12-05-2026 252
R/o Flat No. A-23, Saket Court's Residential Complex
New Delhi 110085 '

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial

Vlagistrate First Class, West District, Delhi for the month of May-2026 yin-rence .\'o 609662;
iL.1M{\'Vt:5l)l)R/20.'Z6 Dated 24 O4-2026). /. it C

C icf Judicial NIa_gist-rate
r 34 _ __ A _ West District? Delhi

........... ..CJ.\/l(West)/DR/2026 Dated, Delhi _th(. .@...—.5..-=.‘Z. UZG”
(.;lpy forwarded for information and necessary action to:- -~"'
(I I The llo:t'ltle Registrar General, High Court of Delhi, New Delhi

Through l.d. Principal District & Sessions Jfdge, (Wcst},l)eZl'-i
(' 3 'l‘l'tt‘ l.d.Pt'incipal District & Sessions Judge, (HQ). Delhi

" 0.! The l.d. Principal District &- Sessions Judge, (West), Delhi
C4 'l'he l.d. Principal District 8: Sessions Judge all district Delhi/.\'ew !)ei'.".i
0.1. The l.d. officer lnchargc, Pool Car, 'l‘is llazari Courts, Delhi
Ob. The l.d. CJM, all District, Delhi/.\lew Delhi,

' tt ‘ 'l'ht- ltl. ACJM & All |.d. Judici.-ll Magistrate First Class Wes: l)t=.-.rict. Tis I-iazarz Co'."r'.s.l)eIh~I.
OS 'l'ht- Director of l’rOSCCL1lit)tt, 11$ liaxari Courts, Delhi.
(W The Corrtmissioner of Police, Delhi
1-t. The I G [Prison], 'l'ihar Jatl, llellti/New Delhi.
I ‘|'ltt~ Secretary, liar /\ssuCiali0n, 'l'is llazari Courts, Delhi
1).. The Su;tdt.Jail, New Delhi/l.ock-Up Inchari, 2, 'l'is liazari Courts, Delhi
Ll. 'l'l-to /\dmn. 0fficer(JudI), llindi Department, R. I\'o. 237. 'l'is llazari Courts. Delhi
'14. law Officcr, 'l'ihar Jail, Delhi/NQW D0915-
l.i. l-‘or Uploading on centralized web-site through IJ\Y!-IRS
lo. The Video Conferencing, R. No. 211, 'l'is llazari Courts, Delhi.
1 /. The Care ‘laking Branch (I lq) & West 'l'is llazzeri Courts. Delhi
18. The Reader to the court ofuntlt-rsigttcd.
19. The Cash Branch, West District, Tis llazari Courts, Delhi.
2t). PS to l.d. Principal District and Sessions Judgc{WC$lJ Dislfifill llfilhi
21. Office file¢
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